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Securities and Exchange
Board of India

R sing Bank, Post Office, Dem lio

The Principal Officer/Chairman/MD/CEO/The Postmaster
NSDL and CDSL, Mumbai

All Banks in India

All Mutual Funds of India

All the Post Offices

1) Whereas Recovery Certificate No. 8968 of 2025 dated December 12, 2025 was drawn
against Rakesh Dhingra (PAN: AAHPD6226A) ["Defaulter”] for sum of Rs.2,51,000/-
(Rupees Two Lacs Fifty One Thousand Only) along with further interest, all costs, charges and
expenses incurred in respect of all the proceedings taken for recovery of the said sum, for non-
payment of penalty imposed by QJA QJA/AA/AFD-1/AFD-1-SEC/29946/2023-24 dated
December 29, 2023 in the matter of CIG Realty Fund Scheme I, Il and IV.

2) And whereas, Notices of Attachment vide AP nos. 15135 & 15136 dated January 2, 2026
were issued attaching bank/post office accounts/lockers, demat accounts and mutual

fund folios of the Defaulter;

3) And whereas SEBI has recovered the amount of Rs. 2,53,000/- (Rupees Two Lacs Fifty

Three Thousand Only) from the defaulter as was due in January 2026.

4) In view of the above, you are hereby directed to release bank accounts/lockers,
demat accounts and Mutual Fund Folio etc. of Rakesh Dhingra (PAN: AAHPD6226A)
['Defaulter”] attached, if any, pursuant to the above notices of attachment with

immediate effect.

5) This is without prejudice to any other order of attachment or freeze by the competent

authority under any law.

Given under my hand and seal at Delhi this 13th day of January, 2026.
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Rajan Kumar

Recovery Officer
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